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VICE-PRESIDENT’S SECRETARIAT
NOTIFICATION
New Delhi, the 27th March, 2026

S.0. 1711(E).—In exercise of the powers conferred by Section 10 of the Panjab University Act, 1947, the
Chancellor of the Panjab University, Chandigarh is pleased to extend the term of Prof. Renu Cheema Vig as
Vice-Chancellor of the Panjab University for a period of four months with effect from the 29th March, 2026 on the

existing terms and conditions.
[F. No. VPS-15/02/01/2023-Admn.]
AMIT KHARE, Secy. to the Vice-President of India & Chancellor of the Panjab University
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